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HYDERABAD

SATURDAY, 26 APRIL 2025 Business Standard

(Co-Borrower), “Total Outstanding
red Eleven and|

For HDFC Bank Ltd.
Sd/- Authorised Officer

tending ccnlrac\olsmrms for

2 (two) nos. of deep

Sdl-, Chief General Manager (Hydro & Civil), APGCL,
001

UNITY SMALL FINANCE BANK LIMITED

ORM B DELHI JAL BOARD GOVT. OF NCT OF DELHI . . . HDFC Bank Limited
PUBLIC ANNOUNCEMENT SHORT PRESS NIT No: 05 (2025-26) Protium Finance Limited Branch: Block-B, 3rd Floor, Meenakshi Tech Park, Gachibowi,
Regulation 12 of the Insolvency and Bankruptcy Board of India T e Hyderaback500081, Tel No. 18002100018/040-66588491
(Regi PR L e T Name of Work EsTmeted | Date o rlease of| Last date [Tme] (Formerly known as Growth Source Financial Technologies Ltd) CIN L65020MH1094PLC080G12, Website: wiwihdfcbank.com
(Liquidation Process) Regulations, 2016) o CostRs. |tenderinE- | of receiptof Nirlon Knowedige Park (NKP) B-2, Seventh Floor,Pahadi Vilage, Off, The Western Express
FOR THE ATTENTION OF THE STAKEHOLDERS OF procurement | tender through Highway, Cama Industrial estate, Goregaon (E), Mumbal, Maharashira- 400063 CORRIGENDUM
KVR INDUSTRIES PRIVATE LIMITED Solution e-procurement . Please refer to our Demand Notice published in ths newspaper
: o POSSESSION NOTICE ( UfS 13(4) & As per Appendix IV read with rule 8(1) of the "8:04-2025, pertaining 1o SiNo.I1th ac
Sl No. Particulars Details fender Security Interest Enforcement Rules, 2002) Borrower(s): MR. BONKURI RAMULU |
7. [Name of coporate debtor KVRINDUSTRIES PRIVATE LIMITED ; 0m0s. \emRate | 21062025 | 20042025 | | WHEREAS. The undersignec being the Authoized Offcer of the Profum Finance Limited BONKURI  DEVALAXMI
2.| Date of incorporation of corporate deblor [05/10/1999 o matenancn fwatet and soversge 202 DB, | uplosanph ggi::va::i;ﬁr,o:ﬂh:wmananualYechnologlesud ) (herinaer efered fo3s Profum Dussto Eb[errl%adrahsrezs 23,83 611.53 (Rupass Tweny Three
3. | Authority under whi B Hyderabad system in AC17 Wazitpur Gonsituency 2710601 of Securty Inerest Act, 2002 (Act No. 54 of 2002) (SARFAESI Act) and in exercise ov powers Palse Fifty Nine Only). Other details wil remain the same.
incorporated | registered under EE(D)064, fion 00 Date: 25-APR-2025
4. Corpe - of d|1||9161999PT0032640 (Reinited) 2025 DIB 2710601 d Place: Hyderabad
113,
5. | Address of a1, S| |2 | Engagementot 20ros.unsiiled [KemRete 09042025 | -Do Somower 1 g Hiya & Co-
- workers water system in AC-16 Tri Nagar] 2025 DIB_ Do CSCIIEELS
6. 09042025 under EE(D)062. 2710602 s ity o Lokt ASSAM POWER GENERATION CORPORATI D.
7. for
" Liquidation commencement date of |Order dated 09-04-2025 and uploaded on| Four )ason 16th Jan 2025 within 60 NOTICE INVITING TENDER
(Re-invited) 2025 DJB 271060 2. R A R R T ST ST
corpora deblor 20412025 {(Resnuieo) o E-Tenders are invited from the i
N pr - andthe i i
2113333 PRESS NIT No- 01 (2025-26) public in generaltha the undersigned has taken possession o the poperty described herein | | tubewell including storage tank and filtration unlt at NamrupThermal
liquidator P— - 13 0“"5 saidAct| | Power Station (NTPS), APGCL, Namrup, District-Dibrugarh, Assam".
- S. | Name of Work Esinated | Eamest | Date of release | Last date / time An amount of Rs. 1,14,812.00 (for General) and Rs. 57,406.00 (for SC/
e o o e e ks | o Cost | Money | oftenderinE- | of receiptof The bortoviers in partcular and the publicin general s hereby cautioned not m deal vithe | | STIOBC) for Individual onlv(\s 1o be sub:nmgd ‘ae EMD/Bid éecumy
3 egrEd i e st v e, (Rs) | procurement | tenderthrough | | property and any dealings wilhthe popery il be sub;em o the charge of Protium Finance | | The Tender documents can be downloaded from www.
Email gudlasnnivasvao@gma-l com soluton Limied, 4, wo Lakh Forty Four Thousand dov.in from 11:00 hours of
— T - oA SRS P Tender ID soluton Fou Hu::ndﬂ Eightand Nmny Threo Paise) a5 on 1th dan 2025 ard et mieret ® The lastdats el sibmiesion of nder dacumort i 1:60 hous
correspondence with the iquidator Apartments, CBM Compound, VIP Road, | beot om Rals | B4000% | Tender d: P e Bonouer P of 14-05-2025.
Operatonal Stffof 2025.008_2711 | up 0.03:00 PH ) ® The technical bid will be opened online on the e-procurement
Email- k triesliqui X = g :
ol vindstesiqudalon@gnalcom 20MGD BPS Okhla and 071 DESCRIPTION OF THE IMMOVABLE PROPERTY" ) Immoveable Properties: The it Ppovtal at 3:00 p.m; hours on 14052028,
Las! cate for submission of claims 21-05:2025 Okd pump house no. Erectiive property of House bearing No.12:1-538/12 (PTIN No. 1071202942) consisting of Ground and | | @ The Tender Inviting Authority reserves the right to accept or reject
! Y g Law Tribunal, i dered| &2at Okhla Water Engineer (D)-63 First Floor ogether with land admeasuring 108.16 Square Yards or 90.43 Square Meters any bid/tender and to cancel/annul the bidding process and reject all
the commencement of Liquidation of Mis KVR Industries Private Limited on 22-04-2025.The| Works under Publish Date situated at Syed AR Guda, Hyderabad and bounded as, North: Neighbours House , South bids at any time prior to contract award.
faimswith] | | EE(E&M)II for next six 20-Apik2025 Road, East: Neighbours House, West: Neighbours House No.12-1-558/13. Together wih the
proof or update their the C¢ T month, (Re-Invited) 04:12 PM onward| building, structures and all other rights thereon cazesis Bijulee Bhawan, Paltan Bazar, Guwahati- 781
The financial creditors shall subnit thei claims vith proof by electronic means only. Al other] Execive Engineer (E&M)- ::;;2“‘;'6 E‘:;é“‘z: For ""A"‘“"‘;":'E::'aeﬁg"';"e"
NIT along with ll the terms & conditions is available on DJB Web Site: -
hitps:/govteprocurenent.delhi.gov.in. Registered Office: Basant Lok, Vasant Vihar, New Delhi-110
. 1SSUED BY PR, (WATER) AdviNo. LS V. 10 (2025-2026) Corporate Office: Centrum House, Vidyanagari Marg, Kalina, Santacruz (), Mumbai 400 098
- Sk DEMAND NOTICE Us. 13 (2)
Date: 2504-2025 5l RecuNo: BBl pAvas Gudla Rao, Liquidator UNDER THE PROVISIONS OF THE SECURITISATION AND RECONSTRUCTION OF
Place: g RS 2::: FINANCIALASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (“the Act’)
alid upto 31-12: AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“the Rules”)
UM HOUSING FINANCE LIMITED

Ground and 1st Floor, Alpha
Centre, #216, Double Road,
2nd Stage, Indiranagar,
Bangalore-560002

E-PUBLIC AUCTION-CUM-SALE NOTICE

E Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002
read with provision to Rule 8 (6) and Rule 9 (1) of Security Interest (Enforcement)
Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower/s,
Guarantor/s and Mortgagor/s, that the below described immovable properties mortgaged
/ charged to Secured Creditor, the PHYSICAL POSSESSION of which has been taken

by the Authonsed Officer of Axis Finance Limited, Secured Creditor, will be sold on
"AS IS WHERE IS", "AS IS WHAT IS", and "WHATEVER THERE IS" and "WITHOUT
RECOURSE BASIS", on 30th May 2025 for recovery of INR. 2,66,38,092!- (Rupees
Two Crore Sixty Six Lacs Thirty Eight Thousand and ninety two only) as on 23rd
April 2025 (amount ofs as on the date of the demand notice dated 20th August
2024 issued u/s 13(2) of SARFAESI Act) - Rs. 2,75,58,801/- (Rs. Two crore Seventy
Five lakh fifty eight thousand Eight hundred and one Only) 1including all loans) with
further interest at the contractual rates, along with default/penal interest and Other
charges etc., till final payment / re rom the !
Guarantors, i.e. (1) M Reddy (Borrower & Mortgagor) (2) Mali Jyotsna
(Co-| Borrower 1) (hereinafter collectively referred to as "the Borrowers"”). The
Description of Assets, Reserve Price (RP), Earnest Money Deposit (EMD) and
Details of Sale are as below:

SCHEDULE - | Description of Inmovable Secured Asset:
ITEM 1: All that piece and parcel of Constructed Building bearing Door no 19-82 NEW
(Old No. 19-1/8) on Plot nos 33, totally admeasuring 484 sq yds or 404.62 sq mirs in
Survey no 727, 728, 729 & 730 situated at Block no 19, Reddy Colony, Miryalaguda
Town and Mandal, Nalgonda District, Nalgonda Zilla Parishad, under the jurisdiction of
Sub-Registrar, Miryalaguda and Nalgonda District, Telangana and bounded on the: East
by: 24'-0" Wide Road, West by : House of Gunturu Kalyani W/o Sheshavatharam, North
by : House of Gopagani Buchi Ramaiah,South by: 24'-0" Wide Road, ITEM 2: All the
piece and parcel of House bearing Municipal Nos 13-19 & 13-20 part constructed on Plot
no 8 within Survey no 864 & 865, Block no 13, admeasuring 121 sq yds or 101.16 sq
mtrs situated at Sagar Road, Miryalaguda Town and Mandal, Nalgonda District,
Nalgonda Zilla Parishad, under the jurisdiction of SubRegistrar, Miryalaguda and
Nalgonda District, Telangana and bounded on: East by : R & BB Road Miryalaguda
to Nagarjuna Sagar, West by: Galli (Lane), North by : House of Gandham Omprakash,
South by: Chillamcharla Rajeswari & Chillamcharla Prashanth's House D no 13-20 part,
13-21, Udhayabanu, South part.
DETAILS OF E-AUCTION Description of Property /s: As per SCHEDULE - |

DATE & TIME OF E-AUCTION ON: 30.05.2025
TIME: FROM: 11.00 AM TO: 12.00 NOON
WITH UNLIMITED EXTENSIONS OF 5 MINUTES EACH

Date & Time for Bid I On: 28.05.2025, Before: 4:00 pm

A\ AXIS FINANGE LINITED

APPENDIX IV (See Rule 8(1))
POSSESSION NOTICE

known as Poonawal

(For Housing Finance L)
Registerad Office:- 6th flo

The undersigned being the Authorized Offcer of Uity Small Finance Bank Limited
(“Bank”) under the Act and in exercise of powers conferred under Section 13 (12) of the|

nerein after referred as

(12) of he said Act read wih Rule 3

, B- Bu ,Ganga Trueno business (For Immovable
park, LohEgaon Pune 411014, Property) Act read with the Rule 3, issued Demand Notice (s) under Section 13(2) of the Act, calling
Wheveas me ‘undersigned being the Authorised Officer of Grihum Housing Finance Limit ke Finance] P pay the amount i i
from 17 Nov 2023 (Previously i from th receipt of As some of no;
i Magna Housig Finanos Linded and oigaly incoporatd i e of GE Money Housing Fiarce ublc Uniied Conpany)
and Enforcement of Securiy Interest Act, 2002 (nereinalle referred as the "said Act Secion 13 pers.
ofthe Securly Interest (Enforcement) Rules 2002, ssued a demand nolce below dated caling upon the  [STe] — Loan Accoun Defalls Secured Assel
Eamoues o rpey th cmoun e i e noice i 80 das o th dte o ool of e i e The barovers g
ald o repy ho amaunt. e s ey gven o e Barowers and e that 1. s i i Al that piece and parcel of immoveable
below in exercise of powers conferred on him/ her under Section 13 (4) of the said Act Toad vilh Rule 8 of he sa.u 1) Bala Saibabu Packing Solutions. property situated in Bapatla District, Chirala

oro; ed heren
i ot e Secunly Interest Enforcement Rules 2002 on the ates mentioned herein bel

borrowers n particular and the public in general re hereby cautioned not fo deal with the property and any dealings withthe property will
e subject o the charge of secured Creditor the amount and interest thereon. The borrower's attention s invited to provisions of sub-section (8]

Sub District, Chirala Mandal, Eepurupalem
Sivaru, Thotavaripalem Gram Panchayat, 3rd
Block, Eepurupalem Vilage DNo497, An

(Borrower)
2) Durga Indurthi (Co-Borrovier)
3) Indurthi Bala Saibabu

of secton 13 of the Act, i respect oftine availabl, 0 redeem the secured assets. Detads of Propery taken in possession are herein belov. ~ (CoBroes e orgagr Extentof 242 Sq. Yds of Site With Ace Sheeted
Sr.[ Name of Description of Property Possession Y (Rs.) 200312026 House Bearing Door No.3-77A And Bounded
No.|_Borrowers [fem 1. Easl godavar dsiic, Rajghmurdly DIl faken Dot | Demand Notce e oot Mo asunder:
VEMALA | Regitar, Rajahmundry Wunicigal Corparation Area, ey
Anandnagar, Ramadasupeta, RCC.Terraced house bearing East: Propertyof Papana Pothuraju.
SRINU,  |door no, 64-4-2 (assessment no. 164043953) bounded by: Loan No.HLOOSOH19100052 Loan Amount: Rs.11,67,039.00)- Tt e U
VEWALA st sk bta propey 15 sut gorslachimanna Rs. 1722110/~ NPA Date: 0410412025 est: Property of Gangsety Ubba Rao.
RA roperty 35-0° west. main road 155" north adieddy| (Rupees Seventeen Lakh Demand NotceDate
ADIREDDY [{E/2s1i 6 2h udng 350 Bt 5042 sayds TuwentyTwo Thousand One On 21104202 ‘South: 10 Feet Wide Passage Road
| m no.2, East godavari distict, Raiahmunary Distic| 22/0412025|  08/1012024 | Hundred Ten Only) payable as
LAKSHMI | Registar, Ra|anmundw Municipal Corporation Area, Anand| on 08/10/2024 along with Demand "0““ \mount:
SRINIVAS, | nagar, Ramadasupeta, RCC terraced house bearing door] interest @ 17.51 p.a. Rs.12,16,655.92)- aw' 08’04/2025) And
'ADIREDDY [ 64-4-8A (assessment no. 164043965 bounded by Eas| realization, Interest & Other Cha
- shail 1! 0L d
s buling 53t ioa ma osd T8 Nt 2.| Borrower(s) Name: Al that piece and parcel of immoveable
SHANTHI |zl tirupathamma property 35-9", Extent: 60-06 sa.yds| 1) DundiL i property situated at Guntur District, Tenali
Toan No. (Borrower & Wortgagor) Registrar, M.V. Palem Sub Registar,
LAP0385200000005022922 2) Dundi Srilakshmi (Co-Borrower) | Nizampatnam Mandal, Nizampatnam Sivaru,
Al hat iece and parcel of the an extent of 387.2 Sqycs| Rs.363353- (Rupees Throe amamatam Vilage, Nizampetam Gramma
or 323.76 Sq.mts of site in R.5.No.900/1 along with a| akh SixtyThree Thousand Sar Date: 280312024 Panchayathi Area In Nizampatnam Vilage As
s (R.C.C esdetl roun orbling et bearg o Three Hundred FiftyThree Orly) nction Date: An Extent Of 460 Sq.Yds Or 384,61 Sq Mits OF
5o 0. 2-39/B, new door no.2-143/A siuated in the| % on 1010212025 Loan Account No.: House Site There In Constructed Roc
DDAPATLVillage of Losari " Gutapad, Deyyalatipa Gram along vih inferest @ 16.35 p-a, USFBVJWLOAND00005017331 Residental Buiding With Door No.238, In
2. | BODDAPATI |Panchyat, Bhimavaram Mancal, Wes! Godavari District| 23/04/2025 | 10102/2025 realizaion. Luan Amount; Rs. 15.46,794 00/- DNo. 2982 A In Is bounded as under
K. (Wit oloing bouares. Eest: sl of bon Loan Ko, HEORH201000 NPA
[samba murty to some extent and site of vatala satya-| s, (Rupees Eight 2
NAVENI | narayana to some extent, South: site of moka nagarei, Lakh Seven Thousand Three Remand ;‘m‘zgg"’ 1010412025 East Pulugu Sivaramakrishna Reddy Slo
West: site moka yedukondalu, North: panchyat road Hundred FourtyThree Only) (Sent 5) Nageswarareddy Site
payable as on 10/02/2025 Demand Notice Amor West: Akkala Burakayalareddy Sfo
along wih interest @ 16.85 p.a, Rs.16,.27.303.50- as on oem/zozs) Jayaramireddy La
il he realizatlon. and Inlerest & Other Charges South: KukkalaKrishna Reddy Ste
Toan No. North: Pulugu Svaramakrisna Reddy SIO
PASALAPUDI| West godavari district, Kovvur mandal, within the limits of| HL00668100000005049308 Nageswarareddy Site
Kowur Suberegistraroffce, Arkirevula _panchayat, Rs.13175841- (Rupees Thirleen With inthe above boundaries as an Extent 460
3. | SUDHAKAR, (Arirevula vilage. 6th ward, n door no.2-155 R.C.C. Daba| 5310412025 | 060212025 | -2K" Seventeen Thousand Sq.Yds Or 384.61 Sq.Mts of House Site There
[PASALAPUDI | house boundaries: East : house, site belongs to ko salya-| Five Huhnldred E'g"\)'é,;w Only) In Constructed RCC Residential Buiiding with
ISYAMALA  |nerayana South: road West : site belongs to namala payable as on in plint area 1092 Sg. Feets Door No.23-8 In,
susecla North site belongs to mallpudi surya rao 3“’"‘3 m‘;ge;?gx‘ 35 g_m ﬁg“é ‘T,,,sgp,%‘:ﬂymcﬂﬁwm o
Place: Andhra Pradesh Sdi- Authorised Officer 0C. No.1728/2019in SRO, M.V Palem).
Dated: 26-04-2025 Limited, (Formerly known as Finance Limited) 3. | Borrower(s) Name: Allthe piece and parcelofimmovabl property

d Motilal Oswal Home Finance Limited
motlla Oswal Tover, , Opposite ST Depot, Prabhadevi, Mumba-400025.
l Emai hfquery@motilaloaswal.com,

] f
oSwa IN Number - U65923MH2013PLC248741

PUBLIC NOTICE FOR E-AUCTION CUM SALE

Reserve Price: 4,28,98,000/- (Rupees Four Crore Twenty Eight Lacs Thirty Thousand
Only) * Price below which the Flat /Property/s will not be sold

Earnest Money Deposit (10% of RP): Rs. 42,89,800/- (Rupees Forty Two Lakh
Eighty Nine Thousand Eight Hundred Only)
Bid Increment Amount: Rs.1,00,000/- (Rupees One Lac Only).
Contact Person Details & Mob. Nos.
Mr. Sekhar Duddupudi: Mob: 9666398777,
Ms. Vachana Swamy : Mob: 7406368669

15 Days for FinancialAsots and -

forcement of Security I to rule 8 and 9 of ity

‘o Motlal Oswal Home Finance Limite (Earier Known as Aspire Home Finance Corporationmited ) wil be sod on “As s where is", “As
s what is”, and “Whatever there is”, by way of “online e-auction” for recovery of dues and further interest, charges and costs elc. as detalled

below in terms of the provisions of SARFAES Act read with Rules 8 & 9 of Security Interst (Enforcement) Rules, 2002) through website mot-
Ialoswalh.con'as per the delais given below

For detailed terms and condltluns of sale, please refer to the link provided in
website i.e. EPROC/ and www.axisfinance.in;
STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8 (6) /RULE
9 (1) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002

This may also be treated as notice under Rule 8(6) and Rule 9(1) of Security
Interest (Enforcement) Rules, 2002 to the borrower/s, guarantor/s and mortgagor/s

of the said loan about the holding of E-Auction Sale on the above mentioned date.

Sd/- Authorised Officer,
Axis Finance Limited

Date: 23rd April, 2025
Place: Mumbai

50 years of
converting news
into economic
intelligence.
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situated at Bapatia District, Cherukupali Sub-
Distict, Cherukupali Mandal, Rejavolu Gram
Penchayat Area, Rajavolu Vilage. In D. No
211/1 An Extent Of 198 Sq.Yds

1) Jayalakshmi Hotel And Kirana
General Stores (Borrovier)
2) Kommuri Kishore

(Co-Borrower & Morigagor) 2011 ert O 19 S Yo S i Roc
Kommur Jayalakshm] i Bearing Door No.1-98, Asst No
K moo"ia":rjm::: alakshmi Which i being bounded by:- Boundaries (As

Per Mortgage Document):
East. Property Belongs To Endary Lakshmi

Sanction Date: 26/062023 Nareyana Faniy Hermbers

L
USFBVJWLOANOD0005010580
Loan Amount: Rs. 12.62,038.00/-
Npa Date: 041042025
Demand Notice Date:
On 21/052025)
Demand Notice Amat
Rs.13,06,728.61/-As ot 043 10412025) And

And KommuriHymavath.

West: Kalayana Mandapam Proper
North Gudaval\lToNagaramR&BRuad
Within These B Exlontof 198 Sq
Yds Or 165,54 Sq. Mis of Site With RCC
Building Avea 722 Sq Feels And ACC Rood
Shed Pinth Area 272 Sq Feets, ACC Latin

Date and time of E-Auciion- Dat: 10-05-2025 1:30 Am o 1200 P (with unlimite extensions of 5 minute cach) Interest & Other Charges Bathroom Pinth Area40Sg. Feets
3 RessvePron EHDE_ 4. Borrower(s) Name: Al that piece and parcel of immoveable
INo.| Loan Account and Amount property Last D: 1) Prameela Dairy Farm (Borrower) | property Measuring 9.8 Sq. Yards of Propery
1. | LAN: LXMOWAR220-210509521 00:07:2024 N0 40:3-188/ Near Baptst Church Reserve Pric .ns.mumm 2) Boddu Davidu ‘Along With RCC Daba Bearing Door No 2-129
Branch: Warangal " For st:ﬂm:s»-M Mamwvulage Knia{Fun}-Walangal (Rupess Fourteen Lakh Only) (Co-Borrower & Mortgagor) Assessment No: 560 In RSNo: 5/1B. OF
el EMD: Rs. 140000 (Rupees Ore Lakih Narasimharao Palem Village & Gram
Lakh Ninety Six Thousand Sm\maa\ Fuﬂ'ela"fﬁ"m Forty Thousand Only) 3) Boddu Pramesta (Co Borave) Panchayai, Veerullapadu Mandal Krishna
Six H""ﬂ'sd&N"‘e‘Ge" Near L i Districe. The Present Nir District
Bt ox-oéﬂz: = WT’;E :‘ﬂ;e;i;g“: Kanchikacherala Sub-Registry Being And
.No. -1083/34, Ptinno. rice: Boundedas under:
2 | Branch; Hyderabad ForRs: 2150613 | 1071322248 , Plot Nos. 33 &34, (Rf;::;"ﬁ,::*ézﬁﬂm;w oy
(Rupees Rupees Twenly 9ar, JY200da | £y Re. 270000/ (Rupees Two Lok Loan Amount: Rs. 12.28,834 00
CoBormower: One Lakh Fity Trousand | Undorghe, Hytoratad, Sty Thovsand On NPA Date: 0410412025 S\f:, Rp?:d iy of M. Yesabhu
Guarantor : oc Hundred & Thirieen Telangana S00006. Last date of EMD Deposit:18-05-2025 Demand Notice Date: 1010412025 (Sent | oo e i’ K Ramakrish
on 210412025) (orth: Property of K Ramakrishna
. | CAN: LXMOVIUAYW221- 13-11:2024 For Rs: Door. No: 1-103 Sy. No. Reserve Price: Rs. 1200000/ Demand Notice Amount: South: Property of P Srinivasa Rao
220611560 Branch: Vijayawada | 1140161/ (Rupees Ru- 115-1 Chilumuru Grama. 4RvDs€sTwewsl.akhOnly) Rs.12,60, -As. d o
Borrower: Naga Babu Murala pees Eleven Lakh Forty Panchayat 0 0 Kollury EMD: Rs. 120000/ (Rupees One Lakh I
522301 Gunlur Andhra Tuenty Trousand Only) nterest & ther Charges
Morala Sixty One Only) t i 5. Al That piece and parce! of immoveable
. |LAN: LXMOVIJAYWr22- 70-07-2024 Near Door No: 6-224 Flal No. 12| _Reserve Price: Rs.2000000% 1) Sankar Gold Works (Borrower) property situated in at Guntur District Now
230661330 For Rs: 2521675/ Third Floor "Ramachanra (Rupees Twenty Nine Lakh Only) 2) Telaprolu Sankar Bepatla District, Cherukupali Sub-Ditict,
Branch: Vijayawada (Rupees Rupees Twenty |  Heighis Thalaiah Gari Bazar | EMD: R, 200000 (Rupses Two Lakn (Co-Bortower & Horigagor) Cherukupalli Mandal, Rejavolu Gram
Borrower: Bala Kishore Five Lakh Twenty One | Katuru Road Sy. No. 592 Vuyyru inety Thousand Orly) 3 Telaprolu Udayasri (Co-Borower) | PanchayatArea, Rjavolu Vilage DINo.211-1,
Thatavarthi Co-Borrower: Naga | Thousand Six Hundred & [Nagar Panchayat Vuyyuru Mandall Last date of EMD Deposit: 0ld Door No.2-50 New Door No:-1-1008 An
Satyavathi Yenduri Seventy Five Only) 00 Vuyyru 521165 Krishna 18-05-2025 151122023 ExtentOf 145.25q.Yds Site With RCC Building
Anova Pradesh ! is being bounded by - Boundaries (As Per
5. |LAN: LXMOVIJAYWS522- 2042028 Door.No: 20-32-35/1H Sacong | Reserve Price: Rs.2000000 Loan Account No: - Worigage Document):
230669308 ForRs: 1996691 | Floor Flat, No. - 151 Satya (Rupees Twenty Lekh Only) USFBVJWLS e
Branch: Vijayawada (Rupees Rupses Nineteen [Sai Niayam Mai : Rs. 2000001 Loan Amount: R 15.51,165 00/- R
Borrower: Anupama Vanama | Lakh Ninety Six Thousand | Nagar R.S.No. 109 Plot. No. 67 (Rupees Two Lakh Only) NPA Date: 0410412025 SWD:S‘F F::aphega?é !za:m SambasivaRao.
Co-Borrower: Venkataanvesh | Six Hundred & Ninety One | Revenue Ward. No. 51 Near | Last date of EMD Deposit:18-05-2025 Demand Notice Date: 1510412025 (Sent | North: Property cf Gorre Naga Bhushanam
Galimti Khendhu Wedical Shop Krshna on 1104028 o s o 2
Anchra Pndssh 520003 Demand Not, " 52
5 [LANL 312020 Oor. No. 172375 3 1o 047
240685031 ForRe 01481 | R Swe ol . e 6| (s Ty S L0 Ro 1625087 44-hs On 091042025 And | S0 1 Sl 0 12y S Site Wi 405
(Rupees Rupees Twenty | Present Ward. No. 48 Revenue | EMD: R, 260000/~ (Rupees Two Lakn interest r Charges il ik
Borrower: M:mnma Bathula Six Lakh Thirty One Thou- | Ward, No. 8 Block, No. 14 N.T.S. Sirty Thousand Only) Borrower(s) Name: Al that plece and parcel of immoveable
Co-Borrower: Prasad Babu [sand One Hundred & Forty |No. 441 Oid Assmt. No. 12769 New Last date of EMD Deposit: & 1) s,i,‘;vjsl Dairy And Sheep Farm | property haeasu"ng Acpa 0.06 Cents Sg. Yards
Padarthi Eight Only) Assmt. No. 104671 Present Assm. 1805202 Borrower) of Property along with ACC Shed, Bearing
No. 1073043072 n ng;:‘;ﬁ“ﬂ 2) Mutyala Srinivasarao Door No 2-168, Assessment No: 168 in RS,
No: 45-3 of Narukullapadu Vilage & Gram
7. AN LXMOGUNTURS523-240691384 0:07-2028 Door. No: 2-199 Assm. No. 504 Reserve Price: R 600000 (Co-Borrower & Mortgagor) Paw‘aya, Reddyg“d:,:dﬁa,,da,gm, Distret
Branch: Guntur ForRs: 562250 | Sy. No. 444 Edlapadu Vilage 00 (Rupees Six Lakh Only) 9 Mutyala Usharan Co Bomover) | Fonchayat, Redfyguder Nonc il
Pallapu Five Lakh |~ Near EMD:R " s Vsann
Co-Borrower: Sithamma Pallapu | Sixty Two Thousand Two Andhra Pradesh ‘Thousand Only) Loan Account No: -
|| Hundred & Fift Ory) i "
3 |LAN: LXWOKURNOLT21-220624744| 18.09-2023 FlatNo - 301, SyNo:307/1, 3Rd | __ Reserve Price: Rs. 15000001 Loan Amount; Rs. 10,28,835 00/ East:PanchyathiRoad
ch: Kurnool ForRs: 1159766/~ Floor, In Plot No. 62,63 & 64 In (Rupees Fifieen Lakh Only) Npa Date: 04/04/2025 West: Panchyathi Road
Bor l asupala | EMD: Rs, 1500001- (Rupces One Lakh Demand Notice Date: 101042025 (Sent | N PanchyatiRoad
Rao Korakula Lakn Fifty Nine Thousand |~ Vilage & Grama Panchayal iy Thousand Orly) on Ty Souih: PropertyofD. Verkaleswara Rao.
Codorows st Seven Hunod 8 Sy S| Koo nda, it - uriol, | Last ateof END Depesit 18052025 oo 201.05q.Yds
| {Kurakla Only) Andhra Pradesh 516220 _ Rs.10,77,197.66-As On 09/0472025) Ang | ©fProperty.
9 LAN. LXMOGUNTURS523-240682700 08-08-2 For Door. No: 7-33 Assmt. No. 2788 Sy. No. Reserve Price: Rs.1000000/- Interest & Other Chart
Branch: Guntur [Rs: 979816/~ (Rupees Ru-| £33 In Jonna Thali Agraharam Thanda (Rupeestn Lakh Only) nteres! "
Borrower: Srikanth Naik Banavath | pees Nine Lakh Seventy | Marturu Vilge & Mandal Sapeta Dis- : In case of failure to repay the aforesaid dues within a period of 60 (sixty) days, the
e Thosand Eit - w00 o Mk Agaarn Tar | ‘difuneescne Lakn Only) shall be constrained to enforce the above Secured Assets under the
iudoen Only) | 523301 ast date of the Act Please note that as per secton 13(13) of the Act, you ae restained

Tsrms and Conditons of E- Auction: The Auction s conducted as por the urher Terms and Concitos of the Bid document and as|

fou n
M/s ARCA EMART PRIVATE LIMITED for bmmng information & support the delalls o thesecured asset put p for e-Aucton and the|
the same|

Web Portal and may contact their Centralised Help Desk: + 91 83709 69696, E-mail

whetherby
Way of sale, lease or olhenwse. Any conlravention of s provision is an offence and
punishableunder the Act

The copy of demand notice is available with the ndersigned and the Borrower(s) may, f
they s0 desire, can collect he same from the undersigned on any working day during

thorized Officer,

Place: ANDHRA PRADESH & TELANGANA
25 \spire Home Finanes Corpur:ﬂcn limited)

Date: (Motilal Oswal Home Finance Limite

(Earlier Known

Place: ANDRAPRADESH & TELANANA

Sd-{(Authorised Officer)
Limited




